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sl.No. Name of Bidders/Companies

34. RCC Infra ventures ltd.

35. Ramesh Kumar Trikamlal Padhiyar

36. Techno Power enterprises Private limited

37. Karan Bhushan saran singh

38. unipro Techno Infrastructure Pvt. ltd.

Action	 against	 FCI	 officials	 for	 non-maintenance	 of 
quality and standards

679. dR. AMee yAJNIK: will the Minister of CoNsuMeR AffAIRs, food 
ANd PuBlIC dIsTRIBuTIoN be pleased to state:

(a) the amount of money spent on procurement of various foodgrains in different 
States	 under	 Minimum	 Support	 Price	 (MSP)	 in	 last	 four	 financial	 years;

(b) the total capacity of storage in the warehouses, added by government in 
various	 States	 during	 the	 last	 four	 financial	 years;	 and

(c) the number of cases which have been registered in the last four years 
against	 the	 officials	 of	 Food	 Corporation	 of	 India	 (FCI)	 who	 are	 responsible	 for	 not	
maintaining quality and standard of storage and distribution of foodgrains?

THe MINIsTeR of sTATe IN THe MINIsTRy of CoNsuMeR AffAIRs, 
food ANd PuBlIC dIsTRIBuTIoN (sHRI C. R. CHAudHARy): (a) states 
are allocated food grains at subsidized rates under National food security Act, 
2013 (NfsA) and other welfare schemes. difference between economic Cost and 
Central Issue Price (CIP) at which foodgrains are issued to states are reimbursed to 
food Corporation of India (fCI) as subsidy. In case of states which have adopted 
decentralized Procurement scheme (dCP), food subsidy is released to states by 
government of India for quantity of food grains procured and distributed by them 
under NfsA and other welfare schemes. In addition, the Central government also 
procures foodgrains for meeting the requirements of buffer stock. Hence, part of the 
food subsidy also goes towards meeting the carrying cost of buffer stock.

The	 details	 of	 food	 subsidy	 released	 in	 last	 four	 financial	 years	 is	 as	 below:–
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(` in crore)

year food subsidy Released

fCI states Total

2014-15 91995.35 21175.81 113171.16

2015-16 112000.00 22919.00 134919.00

2016-17 103334.61* 27338.35 130672.96*

2017-18 101981.69** 38000.00 139981.69**
*Includes Nssf loan of ` 25,000 crore to fCI.

**Includes Nssf loan of ` 40,000 crore to fCI.

(b) Construction of godowns and silos for the storage of Central Pool stock of 
foodgrains post procurement is done by food Corporation of India (fCI), Central 
warehousing Corporation (CwC) and state governments/Agencies through Private 
entrepreneurs guarantee (Peg) scheme, Central sector scheme and construction of 
steel silos.

During	 the	 last	 four	 financial	 years.,	 i.e. 2014-15 to 2017-18, a total capacity of 
29.97 lMT of godowns and silos has been completed by fCI and state governments/ 
Agencies under these schemes.

(c) Number of cases where departmental action has been initiated by vigilance 
wing of fCI against the employees for various irregularities are as follows:–

year downgradation/damage of stocks

Major Minor

2015 11 15

2016 0 8

2017 1 18

2018 7 12

Making PDS public friendly

680. dR. AsHoK BAJPAI: will the Minister of CoNsuMeR AffAIRs, food 
ANd PuBlIC dIsTRIBuTIoN be pleased to state:

(a) whether government is aware that due to inbuilt problems of Public 
Distribution	 System	 (PDS),	 beneficiaries	 are	 still	 not	 getting	 due	 advantage	 of	 the	
scheme;

(b) if so, whether government has any plan to improve and restructure the Pds 
to make it public friendly, and

(c) if so, the details thereof?


